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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
EASTERN ZONE BENCH, KOLKATA

Original Application No. 196/2024/EZ

IN THE MATTER OF:
Arup Jyoti Das & Ors.
...Applicants
-Versus-
The State of Assam & Ors.

...Respondents

INDEX

Sl. No. Particulars Annexures Pages

1: Compliance Affidavit on behalf of |  -------

the Assam Pollution Control Board

2 True copy of letter No. LGL- A
11013(12)/4/2024-Legal- 8-9
PCBA/18 dated 11.08.2025

3. True copy of letter dated B
26.08.2025 (E.file No.144120) and
covering letter dated 29.10.2025 10 - 14
from District Commissioner,

Kokrajhar

4, True copy of letter dated C
30.08.2025 from District 15

Commissioner, Dhemaji

8. True copy of report No. D

DPD.300/2024 /Forest ~ Misc/ 1617




X

dated 09.09.2025 from District

Commissioner, Dhubri along with

True copy of 1st Reminder Letter
No. LGL-11013(12)/4/2024/23
dated 22.10.2025

18 - 20

True copy of 2nd Reminder Letter
No. LGL-11013(12)/4/2024/34
dated 10.12.2025

21-23

True copy of 3rd Reminder Letter
No. LGL-11013(12)/4/2024/37
dated 31.03.2026

24

Place:

Guwahati , Assam.

Date: 20th , April, 2026.

Filed by:

guye/moéﬁuumw v
4€EU(‘ (e L'I

Surendra Kumar,
Advocate

E: surendra_krl5@redimail.com
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
EASTERN ZONE BENCH, KOLKATA

Original Application No. 196/2024/EZ

IN THE MATTER OF:
Arup Jyoti Das & Ors.

MANISHMITA DEKA ...Applicants
Guwahati Versus-
The State of Assam & Ors.
...Respondents

COMPLIANCE AFFIDAVIT ON BEHALF OF ASSAM POLLUTION
CONTROL BOARD, PURSUANT TO THE SOLEMN ORDER DATED
23.02.2026 PASSED BY THIS HON’BLE TRIBUNAL

I, Shri Mukunda Madhab Bora, aged approximately 59 years, presently
working as Chief Environmental Engineer in the Assam Pollution Control
Board (hereinafter referred to as "the Board" or "APCB"), having its
principal office at Bamunimaidam, Guwahati — 781 021, Assam, being
duly authorised by the Board to swear this affidavit on solemn

affirmation, do hereby state as under:

1. That I am the Chief Environmental Engineer of the Assam Pollution
Control Board, a statutory authority constituted under the Water
(Prevention and Control of Pollution) Act, 1974. I am fully conversant
with the facts and circumstances of the present case and am duly
competent and authorised to swear this affidavit on behalf of the
Board. The present affidavit is being filed in compliance with the
Orders dated 11.12.2025 and 23.02.2026 passed by this Hon'ble

Tribunal in the above-captioned Original Application.



2. That this Compliance Affidavit is being filed on behalf of the Assam
Pollution Control Board, Respondent herein, in pursuance of and in
compliance with the directions issued by this Hon'ble Tribunal,
including Orders dated 11.12.2025 and 23.02.2026, passed in the

above-captioned Original Application.

3. That the Board, in exercise of its statutory powers and in
furtherance of its obligations under the Water (Prevention and
Control of Pollution) Act, 1974, the Air (Prevention and Control of
Pollution) Act, 1981, and the Environment (Protection) Act, 1986,
issued letter No. LGL-11013(12)/4/2024-Legal-PCBA/18 dated
11.08.2025, addressed to all 33 (thirty-three) District
Magistrates/District Commissioners of the State of Assam,
requesting them to furnish comprehensive details of illegal miners
operating within their respective jurisdictions, along with the
specific enforcement action taken by the concerned District
Administration, including particulars of FIRs registered, quantum of

o minerals illegally excavated, and fines or environmental

compensation imposed.

MANISHMITA DEKA

Guwahati opy of the said letter dated 11.08.2025 is annexed hereto and

arked as Annexure-A.

That in response to the Board's aforesaid letter dated 11.08.2025,
replies have been received from the following Offices of District

Commissioners/Magistrates:

(i) Office of the District Commissioner, Kokrajhar — substantive

reply vide E.file No. 144120 dated 26.08.2025, which was
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subsequently re-transmitted vide covering letter dated

29.10.2025 in response to the Board's 1st Reminder;

(iij Office of the District Commissioner, Dhemaji — reply dated

30.08.2025;

(iii) Office of the District Commissioner, Dhubri — detailed

report/Annexure-I dated 09.09.2025.

Copy of the letter dated 26.08.2025 (E.file No.144120) along
with covering letter dated 29.10.2025 from the District
Commissioner, Kokrajhar, and copy of the letter dated
30.08.2025 from the District Commissioner, Dhemaji, are

annexed hereto and marked as Annexure- B and C respectively.

That the District Commissioner, Dhubri, vide report No.
DPD.300/2024 /Forest Misc/ dated 09.09.2025, submitted a
detailed report (Annexure-I to the said report) concerning illegal
mining activities detected within Dhubri District and has further
informed that the Divisional Forest Officer has already imposed the

fine.

Copy of the report No. DPD.300/2024/Forest Misc/ dated
09.09.2025 received from the District Commissioner, Dhubri,
together with Annexure-I thereto, is annexed hereto and

marked as Annexure-D.

That as the remaining 30 (thirty) District
Commissioners/Magistrates out of the 33 districts to which the
Board's letter dated 11.08.2025 was addressed, had not furnished

the requisite information, the Board diligently issued three
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successive reminder letters to all District
Magistrates/Commissioners, calling upon them to furnish the
requisite information forthwith, the particulars whereof are as

follows:

(i) 1st Reminder Letter No. LGL-11013(12)/4/2024/23 dated
22.10.2025;

(ii) 2nd Reminder Letter No. LGL-11013(12)/4/2024/34 dated
10.12.2025;

(i) 3rd Reminder Letter No. LGL-11013(12)/4/2024/37 dated
31.03.2026, issued expressly noting that the Board is required
to file its compliance affidavit before this Hon'ble Tribunal and

the next date of hearing is on 22.04.2026.

Copies of the 1st, 2nd and 3rd Reminder Letters dated
22.10.2025, 10.12.2025 and 31.03.2026 are annexed hereto

and marked as Annexure-E, Annexure-F and Annexure-G

respectively.

That this deponent most respectfully submits that the Assam
Pollution Control Board is a statutory authority under the Water
(Prevention and Control of Pollution) Act, 1974, discharging
regulatory functions for the prevention, control, and abatement of
environmental pollution in the State of Assam. The Board has acted
diligently in compliance with this Hon'ble Tribunal's orders and has
made consistent efforts to gather information from all 33 districts of
Assam. As disclosed herein, responses have been received from only
3 (three) out of 33 districts, namely Kokrajhar, Dhemaji and Dhubri.
30 (thirty) districts remain non-compliant despite three successive
reminder letters issued on 22.10.2025, 10.12.2025, and
31.03.2026. The Board shall continue to pursue the matter with the
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non-responding District Magistrates/Commissioners and shall submit a further
update to this Hon’ble Tribunal as and when responses are received. The Board
remains fully committed to compliance with all directions of this Hon’ble
Tribunal.

8. That the Respondent-Board most respectfully craves the leaves of this Hon’ble
Tribunal to file such additional or supplementary affidavit(s), documents, or
reports as may be necessary or as may be required and directed by this Hon’ble

Tribunal from time to time.
| 9. That the answering respondent states and submits that they are ready and willing
| to abide by the order/s direction/s made by this Hon’ble Tribunal and has taken all

possible steps to comply with the directions of the Hon’ble Tribunal.

— - 10. I state that the statements contained in Paragraphs no. 1 to 9 are true to the best of

* issions before this Hon’ble Tribunal.
o e | o
%\ DEPONENT
@4/ VERIFICATION

I, the deponent herein above, do hereby verify the contents of this affidavit to be true and correct
to the best of my knowledge and belief, and no part of this affidavit is false and nothing material

has been concealed therefrom.

Verified at Guwahati on this X0 b day of April, 2026
hdomtn Plnelhah Brn

[dentified by me DEPONENT
Advocate ) )
447?7 ' i tN’”\W Solemnly affirmed before me this day, |
. certify that | reag o;er landﬂ:n;;:\l:aaglt
PR the contents to the declara
“O“\:;‘P* E\O‘ s the declarant seemed perfectly to
va\ﬂ\s\‘: of \“:&\?3943 ‘_,understand them. |
Gq\l?:egd' ’ - -
a‘\a\\u
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LGL-11013(12)/4/2024-Legal-PCBA I73861/2025

Femeviin Assam Pollution Control Board AR
(Department of Envivonment, Forest & Climate Change, Govt, of Assam) ;f./' I_l FE
ST 2ol femael sifeem -\
(ot Gt 4, “Afgae) e ety Afiada faste)
NABL Accredited Testing Laboratory ¢ Certificate No. TC-11384

N e e B
W

Beayrtsy
Gl

%

Lifestyle for
Environment

LGL-11013(12)/4/2024-Legal-PCBA/18 Date: .... August.2025
To ¢ District Magistrace

(As per the list)

Government of Assam
Sub © Regquest tor Information on Hegal Mining Activities under Your Jurisdicnion

Sir/Madam,

with reference to the subject cited above, and in exercise of the powers conferred under Section 33A of
the Water (Prevention and Control of Pollution) Act, 1974, Section 31A of the Air (Prevention and Control
of Pollution) Act, 1981, and Section 5 of the Enviromment (Protection) Act, 1986 (as delegated by the Central
Government), vou are hereby requested to furnish the following details of illegal miners operating under your

jurisdiction:
51 No. Name and Address Whether FIR was Quantum of Whether any Fine | Additional
of Hlegal Miners filed against the Minerals (Sand, ot Environmental | information/
' Miner (If yes, provide | Gravel, Stones, etc.} Compensation Remarks.
| FIR No., Date & minedfexcavated imposed (IF yes,
{ specify details)

Police Station)

3.

You are requested to provide the above information at the earliest, preferably within 7 (seven) days
from the date of issue of this letter, to enable this office to take necessary action as per envirommental laws.

wr faithfully,

Digitally signed
Gautam Kr Misra
Date: 11-08-2025
16:34:07

Member Secretary,
Assam Pollution Control Board

Capy for favour of information to:

. The Secretary to Government of Assam, DoEF&CC. Dispur-06,

Head Office : Bamunimaidam, Guwahati - 781021, Assam : India.
Phone ; 0361-2550258; Website : www.pcbassam.&rg; E-mail : membersecretary@pcbassam.org
Regipnal Dffiges ats: DikpusarhGalaghad, Sipsagar, Tezpur, Guwahati, Kamrup, Bongaigaon, Nagaon, Silchar,

Generated from eOffice by DITISRI GOSWAMI, Law Assistant, LAW ASSISTANT, Pollution Control Board-Assam on Q7 /1042025 03:08 PM

Tinsukia & South Bank
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LGL-11013(12) 74/ 2024-Legal-PCBA lr3861,2025

1. The District Magistrate, District: Barpeta,, PO: Barpeta,Pin: 781301,

2. The District Magistrate, District: Bongaigaon, PO: Bongaigaon,Pin: 783380,

3. The District Magistrate, District: Cachar, PO: Silchar,Pin; 788001,

4. The District Magistrate, District: Darrang, PO: Mangaldal,Pin: 784125,

5. The District Magistrate, District: Dhemaji, PO: Dhemaji,Pin: 787057.

6. The District Magistrate, District; Dhubri , PO: Dhubri,Pin: 783301.

7. The District Magistrate, District: Dibrugarh, PO: Dibrugarh,Pin: 786001.

8. The District Magistrate, District: Goalpara, PO: Goalpara,Pin: 783101,

9. The District Magistrate, District: Golaghat, PO: Golaghat, Pin: 785621.

10, The District Magistrate, District: Hallakandi, PO: Hailakandi, Pin : 788151

11. The District Magistrate, District: Jorhat, PO: Jorhat, Pin: 785001,

12, The District Magistrate, District: Karbi Anglong, PO: Karbi Anglong, Pin: 782460.
13. The District Magistrate, District: Karimganj, PO: Karimganj, Pin: 788710,

14. The District Magistrate, District: Kokrajhar, PO: Kokrajhar, Pin: 783370.

15. The District Magistrate, District: Lakhimpur, PO: North Lakhimpur, Pin: 767001.
16. The District Magistrate, District: Morigaon, PO: Morigaon, Pin: 782105,

17. The District Magistrate, District: Nagaon, PO: Nagaon, Pin: 782001,

18. The District Magistrate, District: Nalbarl, PO: Nalbari, Pin: 781335,

19. The District Magistrate, District: Dima Hasao, PO: Halflong, Pin: 788819,

20. The District Magistrate, District: Sivasagar, PO: Sivasagar, Pin: 785640,

21. The District Magistrate, District: Sonitpur, PO: Tezpur, Pin: 784001,

22. The District Magistrate, District: Tinsukia, PO;: Tinsukoia, Pin: 786125,

23. The District Magistrate, District: Kamrup, PO: Amingaon, Pin :781031

24, The District Magistrate, District: Kamrup Metro, PO: Guwahati, Pin: 781001

25. The District Magistrate, District: Baksa, PO: Mushalpur, Pin: 781343

26. The District Magistrate, District: Udalguri, PO; Udalguri, Pin : 784509

27. The District Magistrate, District: Chirang, PO: Kalaigaon, Pin : 783380

28. The District Magistrate, District: West Karbi Anglong, PO: Hamren, Pin: 782486.
29. The District Magistrate, District: Bishwanath Chariali, PO: Bishwanath Chariali, Pin : 784176
30. The District Magistrate, District: Hojal, PO: Hojai, Pin: 782435,

21, The District Magistrate, District: Charaideo, PO: Sonari, Pin : 785690

32, The District Magistrate, District: South Salmara- (Mankachar), PO: Hatsingimarl, Pin ; 783131

33, The District Magistrate, District: Majuli. Jengraimukh road, Pin : 785104

File No. LGL 1013{12}/4,2024-Legal-PCBA (Compuler No. §94)
Generated from eOlfice by DITISRI GOSWAMI, Law Assistant, LAW ASSISTANT, Poltution Control Board-Assam on 07 #10/2025 03:08 PM



15455 /2025 /HR&ADmMIn-HO I A NN EXUPR L - B
GOVERNMENT OF ASSAM
OFFICE OF THE DISTRICT COMMISSIONER
KOKRAJHAR,
e-File No.144120 Dated, Kokrajhar the 29" October, 2025.
//A/
To - \The Member Secretary,

Assam Pollution Control Board,
Bamunimaldam, Guwahati-21.

Sub - Informations on lllegal Mining Activities under
Kokrajhar District-reg.

Ref - Letter No. LGL-11013(12)/4/2024/23/106, Dated 24/10/2025.

Sir,

With reference to the subject cited above, | have the honour to
inform you that the said report has already been submitted, vide our letter
No. E.file No. 144120, dated 26" August,2025.

However, the same is re-sent for favour of your kind
information and necessary action.

Enclo:- As stated above. Yours [aithfuily,

\
Addl.District Commiiggsioner(Admin)

Kokrajhar,
Copy to:-

O Ao DO for kind apprisal of the District Commissioner, Kokrajhar.
N
ww“ ~

Addl.District (’Zommissioner,(Admm)

GS\ ‘
‘Y) / C@‘A\/\\\\« Kokrajhar.
Sssam Pollution Controt e reed
Haoaipt No. ?T?}L’
Ditte ... 291 (jas
T anoyFiie Q’(L\‘

File No. LGL- 1101302 )74/2024-Legal-PCBA (Computer No. 694)
Generated from eQffice by DITISRI GOSWAML, Law Assistant, LAW ASSISTANT. Pollution Control Hoard-Assam on 01/04/2026 13:12 AM
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GOVERNMENT OF ASSAM
OFFICE OF THE DISTRICT COMMISSIONER
KOKRAJHAR.

I2.file No. 144120 Dated Kokrajhar the, 26™ August,2025

R

To - The Member Secretary,
Assam Pollution ControBoard,
Bamunimaidam, Guwahati-21.

Sub - Submission of informations on lllegal Mining Activities under
Kokrajhar District-reg.

Sir,

With reference to the subject cited above, | have the honour to
furnish herewith the report on illegal mining activities in respect of Kokrajhar
District which may be treated as NIL as per report submitted by DFO,
Kachugaon Division/Parbatjhora Divisdion and Haltugaon Division.(copy

enclosed for your ready reference)
This is for favour of your kind information and necessary action.

Enclo:- As stated above. Yours, faithfully,

Tj\g’-’ Addl.District Commissioner(Admin)

- Kokrajhar.
Copy to:-

CA to DC for kind apprisal of the District Commissioner, Kokrajhar,

ML
Addl.District Commissioner,(Admin)
o o Kokrajhar.
e 2522, 222y :

Do D L[ BB ['?_S"

File Mo, LGL-11013(12)74/2024-Legal-PCBA (Computer No. 694}
Generated from eOffice by DITISRI GOSWAMI, Law Assistant, LAW ASSISTANT, Pollution Controf Board-Assam on 01/04/2026 11:12 A
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GOVERNMENT OF ASSAM
BODOLAND TERRITORIAL COUNCIL
OFFICE OF THE DIVISIONAL FOREST OFFICER :: HALTUGAON DIVISION, KOKRAJHAR

' d No.B/H=D/1 o/8/llegalities/ 4 s Dated: 22-08-2025
To
The Addl. District Commissioner, (Admin)
Kokrajhar.
1 _ Sub:  Submission of report regarding Illegal Mining Activities under Haltugaon Division,
| Kokrajhar.
Ref:  The Addl. DC. Kokrajhar's Ltr. E-File No. 144120 Dtd. Koj. The 18" Aug /2025
? Madam,

With reference to the subject and the letter No. under reference, I have the
honour to submit herewith report of Illegal Mining Activities under Haltugaon Division,
Kokrajhar as per format duly filled-in for favour of your ready reference as follows:

e sy e S
CSL | Nameand | Weather FIR was filed Quantum of Minerals Weather any Fine or Additionul
I No, l Address of agalnst the Miners (IT (Sand, Gravel, Stone Environmental Information /
i Llegal yes, provide FIR No., eten) mined/exenvated) | Compensation imposed Remarks.
1 Miners Date & Police Station) “ (If yes, specily details)
= ] Nil N/A N/A N/A -
L2 4 Nil | N/ A N/A N/A

3| Nil " N/A N/A N/A

This is for favour of your kind information and necessary action,

Yours faithfully.

o

Divisional Forest Officer,
Haltugaon Division, Kokrajhar /

E-Mail - div.nodugaendgmai

£om Phong & Fax Ng 0
RELTER
270

£
i
! rae Mo LGL-11013(12)/472024-Legal-PCBA (Computer No. 634)

~ i 26 13:12 AM
Generated from eOffice by DITISRI GOSWAMI, Law Assistant, LAW ASSISTANT, Pollution Control Board-Assam on 01/04/2026
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=

GOVERNMENT OF ASSAM

504

OFFICE OF THE DIVISIONAL FOREST OFFICER
PARBATJHORA DIVISION:: SUPARIGHAT

E-mail:dfo.t.parbatjhora@gmail.com

.N”' APID/Mining Plan/2025-2t/ £ éﬂ A |

To,

The Add!. District Commissioner
Kokrajhar District Kokrajhar.

Dated,:--19/08 /2025

Sub:-  Request for information on lilegal Mining Activities under your Jurisdiction.-reg.

 Ref:
Sir,

Your letter Memo .E.File No. 144120, dt-18-08-2025.

With reference to the subject cited above, | have the honour (o furnish herewith the report
of illegal miners operating as per format enclosed from your end pertaining to Parbatjhora

Division,Suparighat.

"SiNo. | Name and address of | Whether  FIR | Quantum of -

|illegal miners

This is for favour of vour kind information and necessary action.

TWhether any | Additional

| was filed | Minerals(Sand, | or | information
- apainst the ! Gravel stones ; Environmental | or Remarks
CMiner (If ves, "etc.) Mined /  : Compensation '
provide FIR ' Excavated. - imposed(f
| yas,specify i
: | details) |

i

Yours faithfully,

/' e
arast Officer

TPaghatihora Divigion, Suparighat

Copy to the Addl.Principal Chief Conservator of Forests (:um'é?)'(,mcil Head of Department, BTC,

Kokrajhar for favour of his kind information.

Fite No. LGL-11013(12)74/72024-Legal-PCBA (Computer No. 694)

Generated from eOffice by DITISRI GOSWAMI, Law Assistant, LAW ASSISTANT, Pollution Control Board-Assam on 01/04/2026 11112 AM
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Govern meﬁt of Assam
BODOLAND TERRITORIAL COUNCIL::: DEPARTMENT OF FOREST :»
OFFICE OF THE DIVISIONAL FOREST OFFICER: KACHUGAON DIVISION

GOSSAIGAON, e
Memo No. B/77/1/Nlegal/ 23 € [/ &~ Date Gossajgdon -ti;e_;,,.Zf;.'[.;..':.-/.-.(..ﬁ?,,f;‘i’f"../zo25,
z’j.’z,!‘f. o o
Ta, P fok :
v fwf o s
i 1%\ & Y
" The Addl. District Commissioner {(Admin) Ty i
I ; — ” N e i T N
Kokrajhar District, Kokrajjhar. ¥ Keyr 1 ”
e AT
Sub:- Request for information on illegal Mining Activities under your ju risdiction-reg,
Ref: Your Letter No. E.file No. 144120, dated Gossaigaon the 18" August, 2025.

Sir,

With the subject and reference cited above, I have the honour to submit herewith
the report of illegal miners operating under the jurisdiction of the undersigned. In connection.
with this, the Rangers and Depot Officers under my division were directed to cause survey at
the concerned jurisdictions. Accordingly, survey reports have been submitted by the concerned
Range Officers and Depot Officers which bear nil report,

In this regard, I have the honour to submit herewith nil report from this end
pertaining to illegal Mining Activities under this division.

Enclo; As stated above
rg ('\
i o
Divisional Forest Officer
achugaon Division, Gossaigaon
-
5
e LBL-HOISHEN T RANLEERCRA. (umein: Mo &) ontrol Board-Assam on 01/04/2026 11:02 A

Senersted from eOffice by DITISRE GOSWAMI, Law Assistant, LAW ASSISTANT, Poliution C
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' GOVT. OF ASSAM
OFFICE OF THE DISTRICT COMMISSIONER
DHEMAJI DISTRICT. DHEMAJI-787057

(Transformation & Development Branch)

e-mail: de-dhemaji@nic.in phone no.03753-224208

| O,
The Member Secretary,
Assam Pollution Control Board,
Bamunimaidam, Ghy-21.
Sub- Regarding information on Illegal Mining Activities.

Ref.- Your letter No. LGL-11013(12)/4/2024-Legal-PCBA/8  Dtd-1 1-08-2025.

Sir,

With reference to the subject cited above, | have the honour to inform you
that the required information on lllegal Mining Activities in respect of Dhemaji
| district may be treated as Nl

This is for your kind information and necessary action.

Yours faithfully

Digitally signed by
NAMPUI VANLAL LIMPUIA
Date: 30-08-2025 10:12:01

Addl. District Commissioner (Forest)
Dhemaji

Copy To-
1. The PA to the D.C. for kind appraisal of the District Comimissioner.

e-Signed/-

| Addl. District Commissioner (Forest)
‘ Dhemaiji
|
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GOVT. OF ASSAM
OFFICE OF THE DISTRICT COMMISSIONER DHUBRI DIST.:DHUBRI
(TRANSFORMATION & DEVELOPMENT BRANCH)
03662-23050 (0)/230030 (R)/232760 (F) Email sde-dhhriconic i
No. DPD.300/2024/Forest Misc/ Dated Dhubri the 09/9/2025.

To

The Member Secretary

Assam Pollution Control Board

( Department of Environment Forest & Climate Change.
Govi. ol Assam.

Sub:  Regarding information of illegal Mining Activities under Dhubri District.
Ref:  Your letter No. LGL-11013(2)/4/2024- Legal - PCBA/18  Dated: 11-08-2025.
Sir,

With reference to the subject cited above, 1 have the honour to submit herewith

detailed report on illegal Mining Activities (as per the format included in Annexure -1) in

respect of Dhubri District as reported by the Divisional Forest Officer, Dhubri .
This is for tavour of your kind information and necessary action.

Enclo: As stated above Yours [aithlully

/ 'ff
i 5
Addl n‘i\‘l!‘f;‘i‘f;lifi’llliﬁt;!-“.'J.l(‘wnt:,'l‘ {Dev)

<TDhubri

Memo No. DPD300/2024/Forest Mise/ {(A) Dated Dhubri the 09/9/2025.
Copy to :
PA 10 DC for kind appraisal of the District Commissioner. Dhubrt,

Sd/-
Addl. District Commissioner (Dev))
[Jhubri



Data of detection of illegal mining of minor minerals under dhubri forest division (0170472025 08/09/2025) Annexure !

S NO

Name & Address of illegal
minos

Wheather FIlt was
filted agaisnt the
Miner {if yes
prowvide FIR No,
Date & Police
Statien|

Quantam of Minerals
{5and, Gravel, Stones
ete.) mined/excavated

Wheather any finc or
Eavironal
compensation imposed
1 yes specify details.)

Additionsd
informatonfremarks

Sri Kadam All, 570 Danaullah

Sk, Vill«Charua Bakhra, P.O-

Chirakuta, .5 Chapar, Dist-
Phybri {Assamd

No

JCB beraring Registration
Mo, Nil was used for
illegal extraction of
Farth diepally

Fine of Rs. HIOGO/S - was
impused on the JC8
awner

The JCB was seized
while involved in illegal
mining of Earth at Lovt

“hac fand

w1 Shatia Alom Sk, $70-Mepha

Sk, vill-Teppara jhawpara, P.O

Rangamati, P.5-Gauripur, Dist
Dhubis, Assam

Mo

JCH Beanng registiation
Mo, AS-178/8183 was
used for excavation of
Earth measuring 30.8

Cu.m illegalty

Fine of Ry 60000/ was
impoied on the {08
Gwnar

The JCB was seized
while involved in illegal
mining of Earth at Gowt

Khias fand

Sri Minajul Hogue, $/0-
Hamidul Hoque, Vill-Kherbari,
P& Kherbard, P S-Agomant
Dist-Dhubri, {Assam)

No

JUB bearing Registrat:on
o, Wh- GIA/7998 was
used for illegal
extraction of karth
ihegaly

Fine af Rs. 750(K)/- was
impased en the JC8
owner

The ICB was seized
while involved in filegal
mining of Farth at Govt

Khas land

Sri Ashit Ghiosh, 570 Anif
Chandra Ghosh, Vill-Pashim
Sitpur Bholar dabri, PO-
Alipurduar Junction P§
Atnirduar, Dist- Alipurduar,
West Bengal

No

Earth measuring 1040
Cud

Fine of Re 20000/ -was
imposed on the
claimant of the Earth

Si Sazzad Sultan $/0 Shohom
Aii, vilisge Dudhnatb , 7.0 -
Talspara . P.S - Bilasipara | Dist-
Dhubre { Assam)

JCH Beaning registration
Mo, ML-13AJ4339 was
used for excavaticn of
Eorth measuring 35 51
Cu.m iftegally

fine of Rs. 50,060/-
was imposed on the
the 8 gwner

HCB wos seized while
involved in illegal
minmg of earth at Govt.
khas land.

Sti Munach Al Sheikh $/0 Lt
Ajeen Al Wil- Bhelakoba Pl
PLOZPS - Sapatgram, Dist
Bhutsi | Assam

No

JCB Bearing registratian
Nio. AS-17MWYT233 wos
used for excavation of
earth measuring 68,25

Cu.millagally

Fine of Rs. 10000/~ was
nnposed un the JjLb
owner

The JCB was seized
whiie involved i diegat
mining of karth at Govt

khas land.

Se1 Tananjoy Roy {Owner/
Manager of M/S Bajrang frick
Industry) /0 Mahendra Nath

Ray, village Titsterpar |, 9.0
Tistarpar , P.S Dhe
Dhubri, Assan

.
. Dist

S1 Rabiyal Hoque {Dwner/ |
Manager M/3 BBI Bricks) s/0 -
Hokatar Al Bepan |, Village
Balajon, P.O - Balujan, P.5-
Gauripur, Dist- Dhubri { Assam)

mamager M/S Raj Bricks) $/0
Mansur Ali of vilage
Modnusoyimarn , P.OM S
Gauripur , Dist- Dhubri {

Astiaing

Ser Abdus S.‘llamgi‘ { Ownet / |

HO

Earth measaring 505, 2%

£ m
Lum

Fine of R 30000/-was
anposed on the

cldirnant of the Larth

Brick earth, 367.65
Cum & Rove Bricks,
LOG,O00 messuning 160
cu.m

Fine of Rs. 20000/
imposed onthe
clabment of the earth.

No

Brick earth , 534,38
Cuan & Raw Bricks |
100000 measuring 160
Cum

Fine of Rs. 30000/~ was
tmpased on the
claiment of the earth

Adait

i
Dhubi

t Commissioner
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NABL Aceredited Testing Laboratory : Certificate No. TC-11384

LGL-11013(12)/4/2024/23 Date. . .........October. 2025

To o District Magistrate
(As per the List)
Government of Assam

Sub : Request for Information on Hlegal Mining Activitics under Your Jurisdiction

Rel - letter no. LGL-11013(12)/4/2024-Legal-PCBA/18 dated [1.08.2025

Sir/Madam,

With reference to the subjeet cited above, il is o inform you that you were requested
(0 furnish the details of illegal miners operating under your jurisdietion vide letter no,
LGL-11013(12)/4/2024-Legal-PCBA/LS dated 11.08.2025 (copy enclosed). However, the
response is yet w be received.

Therefore, you are once again requested to provide the information at the carlicst

possible,

Your faithlully,

Encl: As stated.

Member Secretary
Assarn Pollution Control Board

Copy to:

L. The Scoretary to Government of Assam, DoEF&CC, Dispur-06

Head Office : Bamunimaidam, Guwahati - 781021, Assam : India.
Phone : 0361-2550258; Website | www.pcbassam.org; E-mail membersecretary@pchassam.org
Rugional Offices at : Dibrugarh, Golaghat, Sibsagar, Tezpur, Guwahati, Kamrup, Bongalgaon, Nagaon, Silchar, Tinsukia & South Bank
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16.

18,

19,

20,

21,

22,

The Deputy Conmmissloner, District: Barpeta, PO: Barpeta,Pin: 781301,

The Deputy Commissloner, District: Bongalgaoen, PO: Bongalgaon,Pin: 783380,

The Deputy Comimissioner, District: Cachar, PO: Silchar, Pin: 788001,

The Deputy Commissioner, District: Darrang, PO: Mangaldal Pin: 784125,

rhe Doputy Commissioner, Districe Dibrugarh, PO: Gibrugarh,Ving /8utot.

The Ueputy Comrmissioner, District: Goalpara, PO: Goalpara, Pin: 783101,

The Deputy Commissioner, District: Golaghat, PO: Golaghat, Pin: 785621,

The Deputy Commissioner, District:Hailakandi, PO; Hailakandi, Pin ; 788151

The Deputy Commissioner, District: Jorhat, PO: Jorhat, Pin: 785001,

rhe Geputy Cominissioner, District: Karbi Anglong, POL Karbi Anglong, Pl 182460,

The Deputy Commissioner, District: Karimgan|, PO: Karimganj, Pin: 788710,

. The Deputy Commissioner, Distvict Kokrajhar, PO: Kokrajhar, Pin: 783370,

The Deputy Cominissioner, District: Lakhimpur, PO: North Lakhimpur, Pin: 787001,

Tha Deputy Commissioner , District: Morigaon, PO: Marigaon, Pin: 782105,

The Deputy Commissioner, District: Nagaon, PO: Nagaon, Pin: 782001,

The Deputy Commissioner, District: Nalbari, PO: Nalbari, Pin: 781335,

The Deputy Commissioner, District: Bima Hasao, PO: Halflong, Pin: 788815,

fhe Deputy Commissioner, District: Sivasagar, PO: Sivasagar, Pin 785640,

The Deputy Commissioner, District: Sonitpur, PO: Teepur, Pin: 784001,

The Deputy Cammissioner, District: Tinsukia, PO: Tinsukaia, Pl 786125,

The Deputy Commissioner, District: Kamrup, FO: Amingaaon, Pin $781031

The Deputy Commissioner, District: Kamrup Metro, PO: Guwahati, Pin ; 781001
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3.

24

25.

26.

2

28,

9.

30,

3L

The Deputy Commissioner, District:

Thee Deputy Commissioner, District:

‘The Deputy Commissioner, District:

The Deputy Commissioner, District:

fhe Beputy Cormmissioner, District:

The Deputy Comntissioner, District:

The Deputy Commissioner, District:

The Deputy Commissioner, District:

The Deputy Commissioner, District:

Baksa, PO; Mushalpur, Pin: 781343

Udalguri, PO: Udalgur, Pin : 784509

Chirang, PO: Kalaigaon, Pin : 783380

West Karbi Anglong, PO: Hamran, Pln: 782486,

Bishwanath Charlali, PO: Bishwanath Chariali, Pin : 784176

Hojai, PO: Hojai, Pin: 782435,

Charaideo, PO: Sonari, Pin 1 785690

South Salmara- (Manlachar), PO: Hatsingimari, Pin : 783131

MajuliJengraimulh road, Pin ¢ 785104
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LGL-11013(12)/4/2024/34

Dated: 0% December.2025

To
pnstrict Magistrale
(As per the disf)
Government of Assam
Sub © Request for Information on Hiegal Mining Activities under Your Jurisdiction

Ref 1. letter no, LGL-T1013¢ i2}/4fZ(!Efl-i...egal-'i’(”B.f'\.’l51‘ dated 11.08.2025
7. letter no. LGL-11013(1 21/4/2024/23 dated 22™ October., 2025

SirrMadam,

With reference o the subject cited above, 1t is to inform you that you weie reguested 1o fwnish the
detatls of illegal miners operating wnder your jurisdiction vide letier no. LGL-11013(12) 42024-
fegal-PCBA/LR dated 11.08.2025 and reminder Jetter No. letter no. LGL-1 1O13(12)/4/2024/23 dated
32% (jetaber, 2025 (copies enclosed). However, the response is vet to be reccived,

Therefore, you are once again reguested 10 provide the information at the carhiest

i.‘\%:v:ﬂli_\:(,

Yours faithfully,
pigitally signed by
Encl: As stated Gautam Kr Misra
S Date: 10-12-2025
16:25:16

Member Secretary

Assam Pallution Control Board

Memo No. LGL-11013( 12)/4/2024/34-A Date 10F December. 2025
{ 'g_\;\); 1oy

| The Sceretary to Government of Assam, DoEF&CC. Dispur-06

Member Seorelary

Head Office : Bamunimaidam, Guwahati - 781021, Assam | India.
Phone ; 0361-2550258, Website @ www poehassam.ord, E-mail : mcmbe;‘secre!ary@pclm:ssamm'g
Reginnal Offices at Dibrugarh, Golaghat, Sibaagar, Tezpur, Guwahati, Kamrup, Bangaigaon, Nagaon, Sitchar, Tinsukia & South Bank



10,

11,

12.

13,

14,

15,

16.

17

18.

19.

20,

21,

22,

The Deputy Commissioner, District: Barpeta,,PO: Barpeta,Pin: 781301

The Deputy Commissioner, District: Bongaigaon, PO: Bongaigaon,Pin: 783380.

The Deputy Commissioner, District: Cachar, PO: Silchar,Pin: 788001.

The Deputy Commissioner, District: Darrang, PO: Mangaldal,Pin: 784125,

The Deputy Commissioner, District: Dibrugarh, PO: Librugarh,Pin: 786001.

The Deputy Commissioner, District: Goalpara, PO: Goalpara,Pin: 783101,

The Deputy Commissioner, District: Golaghat, PO: Golaghat, Pin: 785621,

The Deputy Commissioner, District:Hailakandi, PO: Hailakandi, Pin : 788151

The Deputy Commissioner, District: Jorhat, PO: Jorhat, Pin: 785001,

The Deputy Commissioner, District: Karbi Anglong, PO: Karbi Anglong, Pin: 782460,

The Deputy Commissioner, District: Karimgan], PO: Karimganj, Pin: 788710.

The Deputy Commissioner, District: Lakhimpur, PO: North Lakhimpur, Pin: 787001,

The Deputy Commissioner , District: Morigaon, PO: Morigaon, Pin: 782105,
The Deputy Commissioner, District: Nagaon, PO: Nagaon, Pin: 782001,

The Deputy Commissioner, District: Nalbari, PO: Nalbari, Pin: 781335,

The Deputy éommissiener, District: Dima Hasao, PO: Halflong, Pin: 788819,

rhe Deputy Commissioner, District: Sivasagar, PO: Sivasagar, Pin: 785640,

The Deputy Commissioner, District: Sonitpur, PO: Tezpur, Pin: 784001

The Deputy Commissioner, District: Tinsukia, PO: Tinsukola, Pin: 786125.

The Deputy Commissioner, District: Kamrup, PO: Amingaon, Pin 1781031

The Deputy Commissioner, District; Kamrup Metro, PO: Guwahati, Pin : 781001

The Deputy Commissianer, District: Baksa, PO: Mushalpur, Pin: 781343
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23.

24,

26.

&7,

248,

29,

30.

The Deputy Commissioner, District:

The Deputy Commissioner, District:

. The Deputy Commissioner, District:

The Deputy Commissioner, District:

The Deputy Commissioner, District

The Deputy Commissioner, District:

The Deputy Commissioner, District:

The Deputy Commissioner, District:

Udalguri, PO: Udalguri, Pin : 784509

Chirang, PO: Kalaigaon, Pin : 783380

West Karbl Anglong, PO: Hamren, Pin: 782486,

Bishwanath Chariali, PO: Bishwanath Chariall, Pin : 784176

Charaideo, PO: Sonari, Pin : 785690

South Salmara- (Mankachar), PO: Hatsingimari, Pin : 783131

Majuli.Jengraimukh road, Pin : 785104
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NABL Aceredited Testing Laboratory : Certificate No. TC-11384
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LGL-11013(12)/4/2024/37 Date  March.2026

To . District Magistrate
(As per the list)
Government of Assam

Sub  : Request for Information on Illegal Mining Activities under Your Jurisdiction
Ref I. Hon’ble NGT order dtd. 11.12.25
2. letter no. LGL-11013(12)/4/2024-Legal-PCBA/18 dated 11.08.2025
3. letter no. LGL-11013(12)/4/2024/23 issued on 22" October, 2025
4. letter no, LGL-11013(12)/4/2024/34 dated 10" December, 2025

Sir/Madam,

with reference to the subject cited above, it is to inform you that you were requested
to furnish the details of illegal miners operating under your jurisdiction in compliance of
Hon’ble NGT order dtd, 11.12.25 passed in OA no. 196/2024 (Arup Jyoti Das & Ors V5
State of Assam & Ors) vide letter no. LGL-11013(12)/4/2024-Legal-PCBA/18 dated
11.08.2025 followed by reminder letter 1 No.LGL-11013(12)/4/2024/23 issued on
22.10.2025 and reminder letter 2 No. LGL-11013(12)/4/2024/34 dated10.12. 2025 (copies
enclosed). However, the response from your end is yet to be received.

Therefore, you are once again requested to provide the information at the carliest
possible as the Board has to file affidavit before the Hon’ble Tribunal, The next date for
| “'"i[l"’ e oy 1T ﬂ_d "J(\_"'Iﬂ"

LEG il e R
Yours faithfully,
Digitally signed by
tnel Ac ctatar MOUSUMI BARDALAI
Encl: As stated. Date: 31-03-2626
Mdifibop Shretary

Assam Pollution Control Board

Memo No. LGL-11013(12)/4/2024/37-A Date  March.2026
Copy lo:

1. 'The Secretary to Government of Assam, DoEF&CC. Dispur-06

Member Secretary

Head Office : Bamunimaidam, Guwahati - 781021, Assam : India.
Phone : 0361-2550258: Website : www.pcbassam.org; E-mail membersecretary@pchassam.org
Regional Offices at : Dibrugarh, Golaghat, Sibsagar, Tezpur, Guwahali, Kamrup, Bongaigaon, Nagaon, Silchar, Tinsukia & South Bank



